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(3) The work is also in progress in 
portions of the Main Canal from 
mile 48 ·6 to 82. It is likely that aU 
works including lift canal upto 
mile 50 will bo com"leted first be-
foro proceeding furtber on main 
canal. 

(£) Depending on the availability of 
funds, the whole project is expected to be 
completed by 1977-78. 

tel) and (e). The joining of Rajasthan Canal 
with Luni River was contemplated in context 
of providing navigation facilities in Rajas-
than Canal but the proposal was dropped 
as it was very expensive. 

SocLu. WELFAIlE SCHBloIES iN ANDJIRA 
I'RADESH 

1432. SHRl V. NARASIMHA RAO: 
Will the Minister of SOCIAL WELFARE 
be pleased to state : 

(a) the amount proposed to he spent on 
social welfare of the Scheduled Tribes in 
Andhra Pradesh during 1967-68; and 

(b) the details of amount spent in plains 
and Agency areas ? 

THE MINISTER OF SlATE IN THE 
DBPARTMENT OF SOCIAL WELFARE 
(SJDUMATI PHULRENU GUHA): 
(a) Rs. 47 -65 Iakhs. 

(b) The Plans are prepared for the State 
as a whole and not separately for plains and 
A&eDOJ areas. 
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1mBRAUlIAl10N OF CamIT PoUCY BY 
RIIsEIlVE BANE OF INDIA 

1435. SHRI S. R. DAMANI: Will the 
tbe Minister of FINANCE be pleased to 
state: 

(a) the additional funds advanced to 
different sectors of Industries as a result of 
Iiberalisation of credit facilities by tbe 
Reserve Bank of India; 

(b) whether any proposals have been 
received by the Industrial Development 
Bank of India for financing construction 
projects executed by the Indian firms 
abroad; and 

(c) if so, details thereof? 

THB DEPUTY PRIMB MINISTER 
AND MINISTER OF FINANCE (SHRI 
M()RARJI DESAI): (a) The limits sanc-
tioned by the Reserve Bank of India to 
scheduled banks for adavances to different 
industries etc., upto tbe middle of Novem-
ber-(i) far refinancingtbcir packing credit 
advances, (ii) under the Bill Market Scherr., 
and (iii) in respect of eXport bills drawn in 
Indian rupees and foreigu currencies were 




